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OFFICEIOF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ's): DELHI

- OFFICE ORDER

With the prior approval of the Ld. Principal District & Sessions Judge (HQ),'I"is Hazari Courts,
Delhi, the following posting §< transfer of Driver and Officlal Vehicle are made in view of ofticial
exigencies :- ~ s

sag at-as
iSlo Late Sh. Prasadi Lal Patiaia House Courts, New Delhi Tis Hazari Courts, Delhi
E C:.10067 (attached with Sh. Senjay Garg-I Ld. (lo be attachedwith Sh.Sen]ay Gary-I , Ld.

Principal District & Sessions Judge (New Principal District & Sessions Judge (HQ),
Delhi),-Patiaia House Courts, New Delhi) Tis Hazari Courts, Delhi)

i Sh Surjeet Singh, pom Car Sec, n Pool Car Section,
Sio Sh Mahavir Singh Rohini COWS igeih, Patiaia House Courts, New Delhi
EC‘ 10101 , (attached Wm, sh Wm,‘ Kumar Yadav (to be attached with _Sh. Vimal Kumar Yadav, Ld.

i Ld Principal District 8' sesslons Judge; Principal Dlstri'ct_& Sessions Judge (New Delhi),
(North West), Rohini Courts, Delhi) '°""”"" ”°“s° 9°”"" D°”")

.1 Sh. Dharambir - Pool Car Section' Pool Car Section, . '
S/Q Sulekh C-hand Courts Patlala HOUSE COUFIS, New
EQ10030 (afiachad wim sh Wma1'Kumar Yadav (to_be_ettached with Sh. Vlmai Kumer Yeday, Ld.

Ld_ Principal Dismal 3 Sessions Judgé Pnncipei District 8- Sessions Judge (New Delhi),
(North West), Rohini Courts, Delhi) """"° ”°”‘° °°“"‘- 99”")

'1 Sh Pawan Yadav. Pool Car Section, Pool Car Section,
Slo Sh Ram Kishan Yadav Karkardooma Courts. Delhi Rohini Courts, Delhi
E(;- 10020 /34052333 (attached with Sh. Wrender Kumar (to be attached with Sh. Virender Kumar Bensai,

Bansal, Ld. Principe! District & Sessions Ld. Principe! District & Sessions Judge (North
Judge (North East), KKD Courts, Delhi) West), Rohini Courts, Delhi)

‘Sh. Sandeep Mann, I Pool Car Section, Pool Car Section,
Sio Sh. Dharam Pal Mann Karkardooma Courts, Delhi Rohini Courts, Delhi
150310105 /75821434/19051330 (attached with Sh. Virender Kumar (to be attached with Sh. lfirender Kumar Barisal,

Bansal, Ld. Principal District & Sessions Ld. Principal District & Sessions Judge (North
‘ Judge (North East), KKD Courts, Delhi) West), Rohini Courts, Delhi)

=1 Sh. Shyam Sunder Sharma, _ Pool Car Section,
Slo Sh. Chittar Mal P°°i Cal Se¢"°"» Karkardooma Courts, Delhi
EC; 10035/33333500 Rouse Avenue Court COITIPIBX. - (to be attached with Ms. Sarita Birbal, Ld.

New Delhi ‘ Principal District & Sessions Judge (North East),Kerkardooma Courts, Delhi)

' Sh. Ajay Kumar, Pool Car Section, I Pool Car Section,
Slo Sh. Shiv-Charan, Saket Courts, Delhi Karkardooma Courts, Delhi
E(;;100g9 /55535567 (lo be attached with Ms. Sarita Birbai, Ld.Principal District & Sessions Judge (North East),

_ H __ ___V__ Keriiardooma Courts, Delhi) W

3 ggnjgerlj Tgilwqirr Pool Car Section, Pool Car Section,
E0100” Tis Hazari Courts, Delhi Saket Courts, New Delhi

9 ' Sh. Naresh Kumar, . Pool Car Section,
S/o Sh. Amar Singh, Tl P,_‘,’°' C.aESef:'°'B lh. Rouse Avenue Court Complex, New
Ecioossiesszssoz S aza" °“ 5' 8 ‘ Delhi

Note:- Driver Sh. Deepak who was earlier deputed/transferred with Sh. Sanjay Garg-l, the then Ld. Principal
District 8. Sessions Judge (New Delhi), Patiaia House Courts in diverted capacity from Family Court, is
also attached & continued his dutes with Sh Sanjay Garg-l, Ld. Principal District & Sessions Judge
(HQ), Tis Hazari Courts, Delhi -

-
‘l DL-1CY-0004 earlier attached with Sh. Sanjay Garg-l Ld. To be attached with Sh. Sanlay Garg-l Ld.

(Ciaz) , Principal District & Sessions Judge (New Principal District & Sessions udgo (HQ), Tis; Delhi), Patiaia House Courts, New Delhi Hazari Courts. Delhi
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DL-1CY-0014 earlier attached with Sh. Vimal Kumar To be attached with Sh. \fimal Kumar Yadav, -
(Ciaz) Yadav, Ld. Principal District & Sessions Ld. Principal District & Sessions Judge (New

Judge (North West). Rohini Courts, Delhi Delhi), Patiaia House Courts, New Delhi

DL-1CY~O002 earlier attached with Sh. \/Il'8l‘lCI6l' Kumar To be attached with Sh. Wrender Kumar
(Ciaz) Bansal, Ld. Principal District & Sessions Bansal, Ld. Principal District & Sessions

Judge (North East), Karkardooma Courts, Judge (North West), Rohini Courts, Delhi
Delhi

DL 1CY 0007 earlier attached wllh Sh. Nlrottam Keushal, To be attached with Ms. Sarita Birbal, Ld.
(Ciaz) the then Ld. Principal District & Sessions Principal District 8. Sessions Judge (North ,

_ __ _ 4__ Judge (HQ), ‘l'is Hazari Courts, Delhi East), Karkardooma Courts, Delhi

Non-compliance of the abovesaid transterlpcstlng order or immediately proceeding on leave shall be
viewed seriously & considered as deliberate insubordination and the erring official will be liable for
suitable disciplinary action as per rules.
All the abovesaid drivers are directed to comply with the transfer order 8. takeoverlhandover the charge
of respective Vehicte(s) immediately. '
The Branch lncharges of concerned Pool Car Section(s) are also directed to handoverltakeover the
record of "Repair & Maintenance tile" of the concerned vehicle(s) accordingly.

ii 1/ -...é"’/(S ' y Sharma-ll)
Office-in-Charge, Pool Car Section,

Tis Hazari Courts, Delhi.

5 ~5 99” Pool CarsiT&PlTHC/2024 Dated“ ,; “,9 mmNo Z} q I _
l I "-' 0 \ll

Copy forwarded for information and necessary action to:- '
The PS to Ld. The Principal District & Sessions Judge (HQs), R.No.302A, Tis Hazari Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (New Delhi), Patiaia House Courts, New Delhi.

-._The PS to Ld. Il'he.Ftrincipal.District..&.S_essions._Judge (Nortb_Weet). Rohini C.ourts, Delhi. -
The PS to Ld. The Principal District & Sessions Judge (North East), Karkardooma Courts, Delhi.
The PS to Ld. The Principal District & Sessions Judge (South). Saket Courts, New Delhi.
The PS to Ld. The Principal District & Sessions Judge-cum-Special Judge, PC Act, CBI, (RACC),
Karkardooma Courts, Delhi
The PS to Ld. Principal Judge (HQ), Family Courts, New Delhi.
The A.O., Accounts Branch, District Courts (Central/North-EastJNorth West/New DelhilSouthlRACC) Tis
Hazari, Karkardoma, Rohini Courts, Saket, RACC & Patiaia House Courts.
Personal File Admin. Branch Ill, (CentralINorth-East/North WestiNew Delhi/South/RACC) Tis Hazari,
Karkardoma, Rohini Courts, Saket, RACC & Patiaia House Courts.

10. Dealing Assistant (Leave, ACR seat, Service book seat), Admn. lll & Layer Seat for uploading the order
(Central/North-EastlNorth WestiNew DelhiiSouthiRACC, ‘Fs Hazari, Karkardoma, Rohini Courts, Saket,
RACC 8. Patiaia House Courts .

“)4./The Dealing Asst., Website Committee, THC with the direction to upload the order on the "Employees
Corner‘ (on website).

12. The Branch lncharge, Pool Car Section, Karkardoma, Rohini, Saket, RACC & Patlala House Courts.
13 The Branch lncharge, Caretaking Branch, (Central) Tis Hazari, (East) Karkardoma, (North-West) Rohini,

(South) Saket, RACC & (New Delhi) Patiaia House Courts. .
14 The Drivers concerned with the directions to comply the abovesaid order. _

Driver Sh. Shyam Sunder Sharma is directed to handover the charge of vehicle no. DL-10C-0017
(SX4) to Driver Sh. Naresh Kumar. i’./M//~

Office-in-Charge, Pool Car Section,
Tis Hazari Courts, Delhi
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